$~73to 77
* IN THE HIGH COURT OF DELHI AT NEW DELHI

73

+ CS(OS) 135/2005 & 1.As. 3220/2014, 6157/2018, 3325/2019,
7633/2019 and 11621/2019

SMT. SWARN MALHOTRA ... Plaintiff
Through:  Mr.  Vinay Garg, Senior
Advocate with Mr. Avneesh Garg, Ms. Srika
Selvam, Mr. K.S. Rekhi and Mr. Harsh Pal,
Advocates

VErsus

SMT. VISHNU PURI & ORS .. Defendants
Through:  Mr. Anil K. Airi, Senior
Advocate with Mr. Ravi Krishan Chandna,
Mr. Mudit Ruhella and Mr. Karan Chhibber,
Advocates for Anita Sethi.
Mr. M. Dutta and Mr. Aditya Guha,
Advocates for D-3 to D-5.

74
+ CS(0S) 1989/2006 & I.A. 11695/2006
SMT. SWARAN MALHOTRA ... Plaintiff
Through:  Mr. Vinay Garg, Senior
Advocate with Mr. Avneesh Garg, Ms. Srika
Selvam, Mr. K.S. Rekhi and Mr. Harsh Pal,
Advocates
VErsus
SMT. ANITASETHI &ORS. .. Defendants
Through:  Mr. Anil K. Airi, Senior
Advocate with Mr. Ravi Krishan Chandna,
Mr. Mudit Ruhella and Mr. Karan Chhibber,
Advocates for Anita Sethi.
Mr. M. Dutta and Mr. Aditya Guha,
Advocates for D-2 to D-4.
75

+  CS(OS) 238/2006

SMT. SWARN MALHOTRA ... Plaintiff
Through:  Mr. Vinay Garg, Senior
Advocate with Mr. Avneesh Garg, Ms. Srika
Selvam, Mr. K.S. Rekhi and Mr. Harsh Pal,

Advocates
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JAIDEEP PURI (KARTA) AND ORS. ... Defendants

Through:  Mr. Anil K. Airi, Senior
Advocate with Mr. Ravi Krishan Chandna,
Mr. Mudit Ruhella and Mr. Karan Chhibber,
Advocates for Anita Sethi.
Mr. M. Dutta and Mr. Aditya Guha,
Advocates for D-1 to D-3.

76

+ CS(0S) 453/2006

K.K.PURI (HUF) THROUGH ITS KARTA

MR. JAIDEEPPURI ... Plaintiff
Through:  Mr. M. Dutta and Mr. Aditya
Guha, Advocates
Versus

SWARN MALHOTRA AND ANR. ... Defendants

Through:  Mr. Vinay Garg, Senior
Advocate with Mr. Avneesh Garg, Ms. Srika
Selvam, Mr. K.S. Rekhi and Mr. Harsh Pal,
Advocates

Mr. Anil K. Airi, Senior Advocate with Mr.
Ravi Krishan Chandna, Mr. Mudit Ruhella
and Mr. Karan Chhibber, Advocates for

Anita Sethi.
77
+ CS(OS) 2328/2009
SMT.SWARN MALHOTRA ... Plaintiff
Through:  Mr. Vinay Garg, Senior
Advocate with Mr. Avneesh Garg, Ms. Srika
Selvam, Mr. K.S. Rekhi and Mr. Harsh Pal,
Advocates
Versus
SMT.ANITASETHI & ANR. ... Defendants
Through:  Mr. Anil K. Airi, Senior
Advocate with Mr. Ravi Krishan Chandna,
Mr. Mudit Ruhella and Mr. Karan Chhibber,
Advocates for Anita Sethi.
Mr. M. Dutta and Mr. Aditya Guha,
Advocates for D-2 to D-4.
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CORAM:
HON'BLE MS. JUSTICE JYOTI SINGH

ORDER
% 15.09.2023

List for further hearing on 25.09.2023.

JYOTI SINGH, J
SEPTEMBER 15, 2023/kks
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